19.03.2025

COURT NO. 48
HON'BLE MS. JUSTICE MINI PUSHKARNA

NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO:

n.shubhankar@dhc.nic.in

MEETING LINK

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?2

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FRESH MATTERS & APPLICATIONS
49 W.P.(C)-3460/2025 M/S. HANSALAYA PROPERTIES MADAN GERA
CM APPL. 16187/2025 V/s NEW DELHI MUNICIPAL COUNCIL

CM APPL. 16188/2025
OTHER DETAILS OF ADVOCATES:

HIGH COURT OF DELHI
19.03.2025

SUPPLEMENTARY CAUSE LIST

OTHER INFORMATION

subject to office objection

REGISTRAR (LISTING)
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